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The Registrar General,

Principal Bench,
Hon’ble National Green Tribunal,
Copernicus Mar& New Delhi-110001

Sub: ReParding Factual and Action Taken Report in OA no. 430./2023 Rajendra Singh
V/s State of Uttar Pradesh passed by Hon’ble NGT, New Delhi on dated
01.08.2023.

In compliance to the order dated 01.08.2023 passed by this Hon'ble National Green

Tribunal in OA no. 430/2023 Rajendra Singh V/s State of Uttar Pradesh the Factual Action
Taken Report is hereby attached with a request to put up before Hon'ble National Green

Tribunal for kind perusal and consideration.

Sir,

Enclosure: As above. Your's Sincerely,

(Dr. Ram Karan)
Chief Environmental Officer,

Circle-5

Copy to:

1.

2.

3.

4.

5.

Member Secretary, UPPCB, Lucknow.
District Magistrate, Sultanpur.
Shri Pradeep Mishra, Advocate for UPPCB.

Law Officer-I, UPPCB, Lucknow.
Regional Officer, UPPCB, Raebareli.

Chief Environmental Officer,
Circle-5
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